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THE DEPUTY CHAIRMAN: Had he
wanted to say something, he would have said
it.
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Re. Difficulties Faced by Cardamom
Growers due to Smuggling of Guatemala
Cardamom to India

SHRI JOY NADUKKARA (Kerala):
Madam, thank you for giving me this
opportunity. I would like to bring to the notice
of this House certain problems the cardamom



